IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :07-10-2024
Date : 07.10.2024

Name of the

Applicant Applied For

TR (C) - COURT
/2024 07.10.2024 AK BISOI C.0. NO. |0Order Dtd. 2024-10-04
293/2024 p
COURT
: CRLMC- BIBHUTI RANJAN
/2024(07.10.2024 [0 0 Ny c.o. NO. 2 |Order Dtd. 2024-10-03
OLD
CRIMO- COURT
/2024 (07.10.2024 B SINGH c.o. NO. 2 [order Dtd. 2024-10-03
3771/2024
OLD
— COURT
/2024 07.10.2024 RR NAYAK C.0. NO. 2 |Order Dtd. 2024-10-04 BAIL-2
9817/2024
OLD
COURT
CRLMP- WRIT
/2024107.10.2024 |2 0 DILLIP SAMAL C.O. NO. 2 [order Dtd. 2024-10-04 BRANCH
OLD
COURT
BLAPL- RAMESH CHANDRA
/2024(07.10.2024 |00, b oo 0 | e c.o. NO. 2 [order Dtd. 2024-10-04
OLD
N COURT
/2024 (07.10.2024 BB ROUT c.o. NO. 2 |Order Dtd. 2024-10-04 BAIL-1
6116/2024
OLD
BLADL- COURT
/2024 /07.10.2024 BB ROUT C.0. NO. 2 |Order Dtd. 2024-10-04 BAIL-2
9743/2024
OLD
BLADL- COURT
/2024 (07.10.2024 BB ROUT c.o. NO. 2 [order Dtd. 2024-10-04
9764/2024
OLD
BLAPI COURT
/2024 (07.10.2024 PK DAS C.0. NO. 2 |Order Dtd. 2024-10-04 BAIL-2
9064/2024
OLD
| BLAPL- COURT
/2024 (07.10.2024 PK DAS c.o. NO. 2 [order Dtd. 2024-10-04
8580/2024
OLD
BLAPL- COURT
/2024 07.10.2024 PK MOHANTY c.o. NO. 2 [order Dtd. 2024-10-04 BAIL-1
9829/2024
OLD
BLAPL COURT
/2024 (07.10.2024 RK MALLICK C.0. NO. 2 |0rder Dtd. 2024-10-04 BAIL-2
9824/2024 oLp




ABLAPL-

COURT

/2024(07.10.2024  SoiP G BATRA NO. 2 |Order Dtd. 2024-10-04 BATL-1
OLD
ABLAPL- COURT
/2024 107.10.2024 AK MOHANTY NO. 2 Order Dtd. 2024-10-04 BATL-1
10711/2024
OLD
COURT
/2024 [07.10.2024  [PBEAPL™ g san00 NO. 2 |0rder Dtd. 2024-10-04
10840/2024
OLD
COURT
/2024 07.10.2024 |[PBLAPL N SAHOO NO. 2 |Order Dtd. 2024-10-04
10828/2024
OLD
COURT
/2024 [07.10.2024  [PBLAPL= L eak00 NO. 2 |Order Dtd. 2024-10-04
10835/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 CR SATAPATHY NO. 2 Order Dtd. 2024-10-04 BAIL-2
10846/2024
OLD
N COURT
/2024 107.10.2024 HK DASH NO. 2 |Order Dtd. 2024-10-04
9747/2024
OLD
) BLAPL- COURT
/2024 107.10.2024 MR SAHOO NO. 2 |Order Dtd. 2024-10-04
9758/2024
OLD
) BLAPL- COURT
/2024 107.10.2024 R SETHI NO. 2 |Order Dtd. 2024-10-04
8804/2024
OLD
I COURT
/2024 (07.10.2024 KK NATH NO. 2 |Order Dtd. 2024-10-04
9749/2024
OLD
I COURT
/2024 (07.10.2024 Y DAS NO. 2 |order Dtd. 2024-10-04
8548/2024
OLD
COURT
/2024 07.10.2024 | PLAPD- Y DAS NO. 2 |order Dtd. 2024-10-04
8591/2024
OLD
COURT
/2024 107.10.2024  BBLAPL™ oy Navak NO. 2 |Order Dtd. 2024-10-04 BATL-1
6836/2024
OLD
COURT
/2024 07.10.2024 |PBLAPL PK NAYAK NO. 2 |Order Dtd. 2024-10-04
6915/2024
OLD
COURT
/2024 107.10.2024  |[PBLAPL- ik BEHERA NO. 2 |Order Dtd. 2024-10-04
6774/2024
OLD
COURT
/2024 107.10.2024  |[PBEAPL™  k BEHERA NO. 2 |Order Dtd. 2024-10-04 BATIL-1
6776/2024
OLD
COURT
/2024 107.10.2024  |[PBLAPL DP PATTANAIK NO. 2 |Order Dtd. 2024-10-04
5632/2024
OLD
COURT
i ABLAPL-
/2024(07.10.2024 Lo U0 AR RANA NO. 2 |Order Dtd. 2024-10-04

OLD




CRLMP-

COURT

/ — -
/2024107.10.2024 |2 0 ), [B. SAMAL NO. 2 |order Dtd. 2024-10-03
OLD
COURT
CONTC- GOPAL KRUSHNA
/2024(07.10.2024 [0 00 L ann NO. 2 [order Dtd. 2024-09-27
OLD
COURT
WA- WRIT
/2024(07.10.2024 |0 0o, [K-C. SWAIN NO. 2 |order Dtd. 2024-09-26 ADDEAL
OLD
COURT
WA- WRIT
/202407.10.2024 700, 500, [K. SAHOO NO. 2 [order Dtd. 2024-09-26 ADDEAL
OLD
COURT
WA- WRIT
) — —
/202407.10.2024 g5 o0,, (K. SAHOO NO. 2 |order Dtd. 2024-09-26 ADDEAL
OLD
COURT
WA- WRIT
/2024(07.10.2024 7700 500, |A.K. ROUL NO. 2 |order Dtd. 2024-09-26 ADDEAL
OLD
COURT
| WA- WRIT
/2024107.10.2024 |70/ c oq,, [B-C. DAS NO. 2 |order Dtd. 2024-09-26 ADDEAL
OLD
COURT
_ WA- WRIT
/202407.10.2024 |77 0- oo, (A.K. ROUL NO. 2 |order Dtd. 2024-09-26 ADDEAL
OLD
WP (C) - COURT
/202407.10.2024 K.N. SAHOO NO. 2 |order Dtd. 2024-10-04
24635/2024
OLD
e (C) - COURT
/2024 07.10.2024 N.K. ROUT NO. 2 |order Dtd. 2024-10-05
24838/2024
OLD
WP (C) - COURT
/202407.10.2024 |00 00, |S. DAS 28. Order Dtd. 2024-10-30
WP (C) - COURT
1/2024(07.10.2024 |77 o7)" oo, [N.K. ROUT 28. Order Dtd. 2024-10-05
e (C) - COURT
/2024(07.10.2024 |5 0c5 000, [K.N. SAHOO 28. Order Dtd. 2024-10-05
WP (C) - COURT
/202407.10.2024 oo oo, K. C. PANDA 28. Order Dtd. 2024-10-04
WP (C) - COURT
/ — —
/2024107.10.2024 |, o000, N.K. ROUT 28. Order Dtd. 2024-10-05
WP (C) - COURT
/2024(07.10.2024 |00 o 00, [K.C. TRIPATHY gg. Order Dtd. 2024-10-05
WP (C) - COURT
/202407.10.2024 )02 oo, [D.J. NAYAK 28. Order Dtd. 2024-10-05
WP (C) - COURT
/2024(07.10.2024 |5, 220,00, [N ROUT NO. |Oorder Dtd. 2024-10-04

20




COURT
WP (C) - WRIT
) —_ —_
/2024(07.10.2024 (g7 €10 |H.K. PANDA gg. Order Dtd. 2024-10-04 e eE
COURT
WP (C) - L WRIT
/2024 (07.10.2024 |07 000 o [R. KHATAM 28. Order Dtd. 2024-10-04 N mcH
WP (C) - COURT L
/2024(07.10.2024 12007 17.P. KAR FoURT order ptd. 2024-11-04
COURT
. WP (C) - L WRIT
/2024(07.10.2024 |20 2)° I, SAHOO gg. Order Dtd. 2024-10-28 N cH
W (C) - COURT
/2024 107.10.2024 TAPAN KUMAR KAMILA NO. Order Dtd. 2024-10-05
25040/2024 .
WEC (OAC) - COURT o
/2024(07.10.2024 70100 IR.R. DAS FoURT lorder ptd. 2024-08-23 OA Bra
WP (C) - COURT -
/2024(07.10.2024 (70 )7 K. C. PANDA FoURT lorder ptd. 2024-10-04
ABLAPL- COURT
/2024(07.10.2024  FURTE R SETHI FoOR] lorder Drd. 2024-10-04
WP (C) - COURT
/2024(07.10.2024 (D0 C)7 IS, R. PATTANATK FoOR] lorder Drd. 2024-10-01
ABLAPL- COURT
/2024(07.10.2024  POCATTC  Iop DAs FOURT lorder Drd. 2024-10-04
X WP (C) — GOPAL KRUSHNA COURT _ _ WRIT
/2024(07.10.2024  (L01C)T e FoOR] lorder Drd. 2024-10-04 e
B () - COURT
/2024(07.10.2024 700} le. c. DAs 28. Order Dtd. 2024-11-18
. COURT
! — _
/202407.10.2024 |7 Cl7 . IS.K. PANT 28. Order Dtd. 2024-10-04
COURT
/2024 107.10.2024 ABLAPL- J.R.BISWAL NO. 2 Order Dtd. 2024-09-10 BAIL-2
9725/2024
OLD
COURT
/2024 107.10.2024  [PBLAPL™ lep JENA NO. 2 |Order Dtd. 2024-10-04
10868/2024
OLD
B () - COURT
/2024 (07.10.2024 D. P. DASH NO. 2 |order Dtd. 2024-10-03
21106/2024
OLD
B () - COURT
/202407.10.2024 S.K. BEHERA NO. 2 |Order Dtd. 2024-10-04
24866/2024
OLD
W (C) - COURT
/2024 107.10.2024 P. CHOUDHURY NO. 2 |Order Dtd. 2024-10-04
24950/2024
OLD
MISC.
/2024 (07.10.2024  |FRO” S.P. SAHOO COURT |5 der Dtd. 9999-12-31 APPEAL
250/2017 NO. 1
SEC.
/202407.10.2024 WP (C) - P. CHOUDHURY (COURT |Order Dtd. 2024-10-04




124933/2024 | NO. 1|
) ABLAPL- COURT
/2024 (07.10.2024 US| IIK MOHANTY "o R |order ptd. 2024-10-04
MISC.
/2024 07.10.2024  |FRO” K.P. BEHERA COURT |5 der Dtd. 2024-10-05 APPEAL
504/2018 NO. 1
SEC.
WP (C) - COURT o
/2024(07.10.2024 70 C)° b, CHOUDHURY v N lorder ptd. 2024-10-04
COURT
/2024 107.10.2024  [RPBLAPL™ 5 b BrswaAL NO. 2 |order Dtd. 2024-09-10 BATL-2
9705/2024
OLD
. COURT
/2024 107.10.2024 N.K. SATAPATHY NO. 2 Order Dtd. 2024-10-04
44472024
OLD
COURT
/2024 107.10.2024  BBLAPL™ -l aan00 NO. 2 |Order Dtd. 9999-12-31
10860/2024
OLD
COURT
/2024 107.10.2024 ABLAPL- J.R.BISWAL NO. 2 Order Dtd. 2024-09-10 BAIL-2
9703/2024
OLD
B () - COURT
/2024 07.10.2024 P. K. PATRA NO. 2 |Order Dtd. 2024-10-04
24973/2024
OLD
o COURT
/2024 107.10.2024 A.K. BARIK NO. 2 |Order Dtd. 2024-10-04
444/2024
OLD
COURT
/2024 (07.10.2024  [PBLAPL™ - lop paNT NO. 2 |Order Dtd. 2024-10-04 BATL-2
10865/2024
OLD
B () - COURT
/2024(07.10.2024  [10.C)T M. NATK 28. Order Dtd. 9999-12-31
COURT
ABLAPL-
/2024(07.10.2024  TERT s BARTK 28. Order Dtd. 2024-10-04
o COURT MISC.
/2024 107.10.2024 S.P. SAHOO NO. Order Dtd. 2024-10-05 APPEAL
89/2015
20 SEC.
COURT
/2024 107.10.2024  [PBEAPL™ o ¥ BIswaL NO. 2 |order Dtd. 2024-09-23 BATL-2
10161/2024
OLD
crp COURT
/2024 107.10.2024 L. MOHANTY NO. |Order Dtd. 2024-10-24
29/2024 0
COURT
ABLAPL-
/2024 07.10.2024 TN lsk saMAL TZ. Order Dtd. 2024-10-04
MACA COURT MISC.
/2024 107.10.2024 P.C PATTNAIK NO. Order Dtd. 2024-10-04 APPEAL
219/2020
14 SEC.
COURT
/2024 (07.10.2024 |[PBLAPL™ o ¢ BIswaL NO. 2 |0rder Dtd. 2024-09-23 BAIL-2
10161/2024 o




aCh COURT MISC.
/2024(07.10.2024 2000 K. JENA NO. 2 |Order Dtd. 2024-10-04 APPEAL
OLD SEC.
COURT
/2024 107.10.2024  |[RBLAPL™ o ppppRa NO. 2 |order Dtd. 2024-08-20 BAIL-2
8403/2024
OLD
. COURT
/2024(07.10.2024 70007 S K.BEHERA Tg. Order Dtd. 2024-10-04
ABLAPL- COURT
/202407.10.2024 B.R.SENAPATI NO. 2 |Order Dtd. 2024-08-27 BAIL-2
8822/2024
OLD
W (C) - COURT
) —_ —_
/2024(07.10.2024  [70o0)7 IS B.SAHOO Tg. Order Dtd. 2024-10-04
MISC.
/2024 107.10.2024  [MACA~ P.K. BARIK COURT | der Dtd. 2024-10-03 APPEAL
648/2020 NO. 8
SEC.
COURT
/2024 107.10.2024  (BBLAPL o p BrswaAL NO. 2 |order Dtd. 2024-08-21 BAIL-1
8467/2024
OLD
I COURT
/2024 107.10.2024 G. SAHOO NO. 2 |Order Dtd. 2024-10-04 BATL-1
9778/2024
OLD
B () - COURT
i - -
/202407.10.2024 |7 007 |s.K.BEHERA Tg. Order Dtd. 2024-10-04
MISC.
/2024 107.10.2024  [NACA~ B.R. SENAPATI COURT | der Dtd. 2024-10-03 APPEAL
648/2020 NO. 8
SEC.
COURT
/2024 107.10.2024  ABLAPL™ 1l p prswaL NO. 2 lorder Dtd. 2024-08-21
8453/2024
OLD
B () - COURT
)/2024107.10.2024 SARBESWAR PRUSTY NO. 2 Order Dtd. 2024-10-05
24538/2024
OLD
. COURT MISC.
/2024 (07.10.2024 P.K. BARIK NO. 2 |Order Dtd. 2024-10-03 APPEAL
647/2020
OLD SEC.
COURT
/2024 107.10.2024  [FBLAPL= lop par NO. 2 |Order Dtd. 2024-08-13
8156/2024
OLD
W (C) - COURT
/2024 07.10.2024 70 )7 . NaNDA Tg. Order Dtd. 2024-10-05
/2024 (07.10.2024  |[CCAPDT D.B.RATH EgURT Order Dtd. 2024-10-04
- 10 9800/2024 |P*B- e :
. COURT MISC.
/2024 107.10.2024 B.R. SENAPATI NO. Order Dtd. 2024-10-03 APPEAL
647/2020
12 SEC.
b COURT
3/2024107.10.2024 847/2024 H. K. MOHANTA NO. Order Dtd. 2024-11-21

23




aCh COURT MISC.
/2024 107.10.2024 S. MOHANTY NO. Order Dtd. 2024-10-03 APPEAL
498/2020
23 SEC.
COURT
/2024 107.10.2024  |[RBLAPL= 10 has NO. 2 |Order Dtd. 2024-08-13
8211/2024
OLD
MACA COURT MISC.
/2024 (07.10.2024 S. SWAIN NO. 2 |Order Dtd. 2024-10-03 APPEAL
641/2019
OLD SEC.
p COURT
/2024 107.10.2024 A. MOHANTY NO. 2 |Order Dtd. 2024-10-01
1080/2024
OLD
MACA COURT MISC.
/2024 107.10.2024 S.K. SAHOO NO. 2 |Order Dtd. 2024-10-03 APPEAL
641/2019
OLD SEC.
COURT
/2024 107.10.2024  [PBEAPL™ lyp san00 NO. 2 |Order Dtd. 2024-09-05 BATL-2
9582/2024
OLD
COURT
/2024 107.10.2024  [BBEAPL= 5 baRrpHAN NO. |order Dtd. 2023-11-07 BAIL-1
7786/2023 s
COURT
) ABLAPL-
/2024(07.10.2024 "R IRK MALLICK Tg. Order Dtd. 2024-10-04
COURT
/2024 107.10.2024 | BBDAPL™ 1o v SwAIN NO. |Order Dtd. 2024-02-16 BATL-2
7160/2023 0
COURT
ABLAPL-
/2024(07.10.2024 PRV DR DAsSH Tg. Order Dtd. 2024-10-04
CRLREV- COURT CRIMIN
> .10. .P. ) _12-
/202407.10.2024  |CoB IS B SAMANTA FOURT lorder Drd. 2024-12-24 e
COURT
/2024 [07.10.2024  [ABLAPL™ p MISHRA NO. 2 |0rder Dtd. 2024-08-29
8941/2024
OLD
. COURT MISC.
/2024 107.10.2024 728/2020 S.R. OJHA NO. 2 Order Dtd. 2024-10-03 APPEAL
OLD SEC.
B () - COURT
/2024 (07.10.2024 G. D. MALLICK NO. 2 |order Dtd. 2024-10-01
19960/2024
OLD
. COURT MISC.
/2024 107.10.2024 P.N. PANDA NO. 2 Order Dtd. 2024-10-03 APPEAL
728/2020
OLD SEC.
W (C) - COURT
/2024 (07.10.2024 G. D. MALLICK NO. 2 |order Dtd. 2024-10-01
19335/2024
OLD
MISC.
/2024 107.10.2024 MACA~ P.N. PATTNAIK COURT Order Dtd. 5000-01-01 APPEAL
729/2020 NO. 8
SEC.
) BLAPL- COURT
/2024(07.10.2024 |00 | BEHERA co R order pa. 2024-10-04 BATIL-1




CRLMP- COURT
! - —
/2024/07.10.2024 |55 [P, BEHERA co R |order ptd. 2024-10-28
BLAPL- COURT
/2024 07.10.2024  [g i MLK. MOHANTY v ] lorder ptd. 2024-10-04
CRLMP- COURT
/2024 07.10.2024 (S350 ls. BARIK o 3 [order Dtd. 2024-10-03
BLAPL- COURT
/2024 (07.10.2024  [gpo > R.SETHI co ] lorder ptd. 2024-10-04 BAIL-1
CRLMP- COURT
/2024(07.10.2024  [CIS50 IS, K. MOHANTY o 3 |Order Dtd. 2024-10-03
P (C) - COURT
) —_ —_
/2024 (07.10.2024 |5, 00”0 IS, C. ATABUDHI 28. Order Dtd. 2024-10-28
AL COURT
/2024 107.10.2024 P.K.LENKA NO. |Order Dtd. 2024-10-04 BATIL-1
9781/2024 o
B () - COURT
/2024 (07.10.2024 |7 (o7 o R, K. BARIK gg. Order Dtd. 2024-11-26
) BLAPL- COURT
/2024 07.10.2024 B.DAS NO. |Order Dtd. 2024-10-04 BAIL-2
9789/2024 i
B () - COURT
/2024 07.10.2024 70007 B, M. SARANGI 28. Order Dtd. 2024-10-04
N COURT
/2024 (07.10.2024 P.K.MOHANTY NO. |Order Dtd. 2024-10-04
9786/2024 e
P () - COURT
/2024 (07.10.2024 |5 o700 IS, M. SINGH gg. Order Dtd. 2024-10-04
N COURT
/2024 107.10.2024 P.K.MOHANTY NO. |Order Dtd. 2024-10-04
9834/2024 o
COURT
/2024 (07.10.2024  [PBLAPL™ o cHOUDHURY NO. |Order Dtd. 2024-10-04
8277/2024 o
P () - COURT
/202407.10.2024 |5 ool 7 o0 IS, M. SINGH gg. Order Dtd. 2024-10-04
BLAPT,— COURT
/2024 (07.10.2024 S.P.SAMANTA NO. |order Dtd. 2024-10-04
9799/2024 o
/2024 |07.10.2024 | PLAPDT K . SAHOO ESURT Order Dtd. 2024-10-04
LU 9816/2024 |° o :
COURT
BLAPL-
/2024 (07.10.2024 K . SAHOO NO. |order Dtd. 2024-10-04 BAIL-1
9781/2024 o
/202407.10.2024 | BLAPL- R.K.MALLICK (COURT [Order Dtd. 2024-10-04 BAIL-1




8494/2024 NO.
20
BLADL COURT
/2024 (07.10.2024 R.K.MALLICK NO. |order Dtd. 2024-10-04 BAIL-2
9806/2024 20
WP (C) - COURT o
/2024(07.10.2024 |57 o0 0 [SK NAYAK No. ] |order Dtd. 2024-11-06
ABLAPL- COURT
/2024 07.10.2024 BISWAJIT MOHAPATRA NO. 2 |order Dtd. 2024-09-25
10370/2024
OLD
e (C) - COURT
/2024 07.10.2024 T.K. NAYAK NO. 2 |Order Dtd. 2024-10-04
20539/2024
OLD
BLADL- COURT
/2024 07.10.2024 PARTHA SARATHI DAS NO. 2 [0order Dtd. 2024-10-04
6202/2024
OLD
COURT
_ CRLREV- CRIMIN
/202407.10.2024 | 700000 |B.B. MALLICK NO. 2 |Order Dtd. 2024-10-04 REVIST
OLD
COURT
_ WP (C) - o WRIT
/2024107.10.2024 |0 o 0 o |S.K. SAHOO NO. 2 [0order Dtd. 2024-10-04 ERANCH
OLD
COURT
WP (C) - WRIT
/ — —
/2024107.10.2024  |o oo 0o, [A.K. JATI Tg. Order Dtd. 2024-11-06 R ANCH
BLADL- COURT
/2024 07.10.2024 SRINIBAS PARIJA NO. |order Dtd. 2024-10-04 BAIL-2
8640/2024 0
COURT
/2024 (07.10.2024 [ “PLAEET s R parTDA NO. 2 |order Dtd. 2024-10-04 BATL-2
10866/2024
OLD
e (C) - COURT
/2024 07.10.2024 SURENDRA DAS NO. 2 |Order Dtd. 2024-10-04
23683/2024
OLD
COURT
/2024(07.10.2024 [BPRAPRT R k. BaRTK NO. 2 |Order Dtd. 2024-08-08 BAIL-1
7892/2024
OLD
COURT
/2024 (07.10.2024  [AOPAPLS . a samy NO. 2 |Order Dtd. 2024-10-04 BAIL-1
8481/2024
OLD
BLADL- COURT
/2024 07.10.2024 B DAS NO. 2 [0rder Dtd. 2024-09-27 BAIL-1
9359/2024
OLD
BLADL- COURT
/2024 07.10.2024 R. K. BARIK NO. 2 [0rder Dtd. 2024-10-04
9745/2024
OLD
| BLAPL- COURT
/2024 07.10.2024 J KAMILA NO. 2 |Order Dtd. 2024-10-04
9815/2024
OLD
BLADL- COURT
/2024 07.10.2024 RK MALLICK NO. 2 [0rder Dtd. 2024-10-04
7641/2024
OLD
/202407.10.2024 | BLAPL- |SR MOHAPATRA (COURT [Order Dtd. 2024-10-04




| 15365/2024 | NO. 8 |
N COURT
/2024 107.10.2024 S BARIK NO. 2 |order Dtd. 2024-10-05
2235/2024
OLD
COURT
/2024 107.10.2024  [RBLAPL™ o paRIK NO. 2 |Order Dtd. 2024-10-05
2758/2024
OLD
COURT
/2024 (07.10.2024  [PBLAPL™ oy saTapaTHY NO. 2 |order Dtd. 2024-10-05
1385/2024
OLD
COURT
/2024 (07.10.2024 [PBLAPL™ o p  sENA NO. 2 |order Dtd. 2024-10-04
10845/2024
OLD
N COURT
/2024 107.10.2024 PARTHA SARATHI DAS NO. 2 Order Dtd. 2024-10-04
7461/2024
OLD
COURT
/2024 107.10.2024  [BBLAPL™ lp ppnmRa NO. 2 |order Dtd. 2024-10-01 BAIL-1
8517/2024
OLD
COURT
/2024 107.10.2024  [BBLAPL- ) p PARDHI NO. 2 lorder Dtd. 2024-10-05
5811,/2024
OLD
COURT
/2024 107.10.2024  |[PBEAPL™ 1oL ENDRA DAS NO. 2 |order Dtd. 2024-10-04
10707/2024
OLD
COURT
/2024 107.10.2024  |[PBEAPL- Lk MIsSHRA NO. 2 |Order Dtd. 2024-10-05 BATL-2
1370/2024
OLD
N COURT
/2024 107.10.2024 MANOJ KUMAR PANI NO. 2 |order Dtd. 2024-10-04
9808/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 MANOJ KUMAR PANI NO. 2 |order Dtd. 2024-06-28
6446/2024
OLD
COURT
) BLAPL- SANTOSH KUMAR
/2024 07.10.2024  [gpen o oy NO. 2 |0rder Dtd. 2024-10-03 BATL-1
OLD
COURT
/2024 107.10.2024  [PBEAPL™ - oapaT pasH NO. 2 |order Dtd. 2024-10-04
10853/2024
OLD
ABLAPL- COURT
)/2024 107.10.2024 SRINIBASH MOHANTY NO. 2 Order Dtd. 2024-10-04
10387/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 JYOTI RANJAN NAYAK NO. 2 Order Dtd. 2024-10-04
10842/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 JADUNATH PRADHAN NO. 2 Order Dtd. 2024-10-04
10836/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 JADUNATH PRADHAN NO. 2 Order Dtd. 2024-10-04 BAIL-2
10838/2024
OLD
/202407.10.2024  |BLAPL- INIRANJAN ROUT (COURT [Order Dtd. 2024-10-04




7715/2024 NO. 2
OLD
ABLAPL- COURT
/2024 107.10.2024 JADUNATH PRADHAN NO. 2 Order Dtd. 2024-10-04 BAIL-2
10833/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 JADUNATH PRADHAN NO. 2 Order Dtd. 2024-10-04
10831/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 MANOJ KUMAR PANI NO. 2 Order Dtd. 2024-10-04
10843/2024
OLD
COURT
/2024 107.10.2024  [PBLAPL- g ¢ pATRA NO. 2 |Order Dtd. 2024-10-04
10830/2024
OLD
I COURT
)/2024 107.10.2024 BINDU SAGAR SWAIN NO. 2 Order Dtd. 2024-10-04
5802/2024
OLD
N COURT
/2024 107.10.2024 BINDU SAGAR SWAIN NO. 2 Order Dtd. 2024-10-04 BAIL-1
9803/2024
OLD
I COURT
/2024 107.10.2024 AMLAN SHAKTI PAUL NO. 2 |Order Dtd. 2024-10-04
9780/2024
OLD
I COURT
/2024 107.10.2024 AMLAN SHAKTI PAUL NO. 2 Order Dtd. 2024-10-04
9796/2024
OLD
COURT
BLAPL- SANTOSH KUMAR
/2024 (07.10.2024 R e oy NO. 2 |order Dtd. 2024-10-04
OLD
COURT
BLAPL- SANTOSH KUMAR
/2024(07.10.2024 o LR ey NO. 2 |order Dtd. 2024-10-04
OLD
COURT
ABLAPL- SANJIB KUMAR
/2024(07.10.2024 R e b ggb 2 lorder Dtd. 2024-10-04
ABLAPL- COURT
/2024 107.10.2024 SIBA PRASAD SAHOO NO. 2 Order Dtd. 2024-10-04
10841/2024
OLD
COURT
/2024 (07.10.2024  [RBLAPL= lp ¢ BARIK NO. 2 |0rder Dtd. 2024-08-23
8699/2024
OLD
COURT
/2024 107.10.2024  |[RBLAPL= lp ¢ BARIK NO. 2 |Order Dtd. 2024-09-02
9377/2024
OLD
ABLAPL- COURT
/2024 (07.10.2024 SAROJ KUMAR DASH NO. 2 |order Dtd. 2024-10-04
10852/2024
OLD
i COURT
/2024 (07.10.2024 B.DAS NO. 2 |order Dtd. 2024-09-26
2487/2024
OLD
W (C) - COURT
/2024(07.10.2024 ) /c1” ) MADAN MOHAN DAS NO. |Order Dtd. 2024-10-05

12




WP (C) -

COURT

/2024(07.10.2024 75 €17 |MADAN MOHAN DAS No. Order Dtd. 2024-10-05
ABLAPL- COURT
/2024 107.10.2024 SAROJ KUMAR DASH NO. Order Dtd. 2024-10-04
10850/2024 "
WP (C) - COURT
/2024(07.10.2024  [00C)°  IR.SETHT . Order Dtd. 2024-10-05
COURT
BLAPL-
/2024 (07.10.2024 D SAMAL NO. |order Dtd. 2024-10-04 BAIL-2
8282/2024 0
X BLAPL- COURT
/2024 (07.10.2024 R R NAYAK NO. |order Dtd. 2024-10-05
7528/2024 0
) ABLAPL- COURT
/2024 107.10.2024 SAROJ KUMAR DASH NO. Order Dtd. 2024-10-04
10849/2024 s
BLAPL- COURT
/2024 (07.10.2024 R R NAYAK NO. |Order Dtd. 2024-10-05 BAIL-2
7601/2024 0
ABLAPL- COURT
/2024 (07.10.2024 SAROJ KUMAR DASH NO. |order Dtd. 2024-10-04
10839/2024 0
BLAPL- COURT
/2024 (07.10.2024 SN MISHRA NO. |Order Dtd. 2024-10-05
7519/2024 >
/2024 (07.10.2024  |oCAFD” D SWAIN w0, lorder Dtd. 2024-10-05
Y 7873/2024 > raer :
P () - COURT
/2024(07.10.2024 17 )7 K. MOHANTY . Order Dtd. 2024-09-26
ABLAPL- COURT
/2024 107.10.2024 SAROJ KUMAR DASH NO. Order Dtd. 2024-10-04 BAIL-1
10856/2024 "
I COURT
3/2024107.10.2024 LAXMIDHAR MOHANTY NO. Order Dtd. 2024-10-04
3434/2024 s
ABLAPL- COURT
/2024 07.10.2024 SAROJ KUMAR DASH NO. |order Dtd. 2024-10-04 BATL-1
10854/2024 0
BLAPT,— COURT
/2024 107.10.2024 AMLAN MOHANTY NO. Order Dtd. 2024-10-04 BAIL-1
7077/2024 0
) ABLAPL- COURT
/2024 (07.10.2024 SRINIBASH MOHANTY NO. |order Dtd. 2024-10-04
10864/2024 0
COURT
/2024 (07.10.2024 | PLAPL” MR SAHOO NO. |order Dtd. 2024-10-04
6669/2024 "
WP (C) - COURT
/2024(07.10.2024 70 0C) 7 [K.P.BEHERA NO. |order Dtd. 2024-10-04

12




BLAPL-

COURT

/2024(07.10.2024  [00BS - IBALARAM SINGH Tg. Order Dtd. 2024-10-05
W (C) - COURT
)/2024107.10.2024 TUSHAR KANTA NAYAK NO. Order Dtd. 2024-10-04
24871/2024 0
COURT
ABLAPL- SANTOSH KUMAR
/2024(07.10.2024 R Tg. Order Dtd. 2024-10-04
COURT
/2024 |07.10.2024 | PLAPDT S BARIK NO. |Order Dtd. 2024-10-04
: -10. 7285/2024 e :
W (C) - COURT
/2024(07.10.2024 20 )" ) [DLK. MOHANTY gg. Order Dtd. 2024-10-04
N COURT
/2024 107.10.2024 MR SAHOO NO. |order Dtd. 2024-10-04
7397/2024 po
B () - COURT
/2024(07.10.2024 )0 o o [K.P.BEHERA gg. Order Dtd. 2024-10-04
P () - COURT
/2024 107.10.2024 TUSHAR KANTA NAYAK NO. Order Dtd. 2024-10-04
24890/2024 po
N COURT
/2024 107.10.2024 MR SAHOO NO. |Order Dtd. 2024-10-04 BATL-1
7452/2024 i
COURT
/2024 107.10.2024  BBEAPL™ 5 cah00 NO. 2 |order Dtd. 2024-02-22
1378/2024
OLD
P () - COURT
/2024 [07.10.2024 M.BEHERA NO. 2 |Order Dtd. 2024-10-04
24551/2024
OLD
B () - COURT
/2024 107.10.2024 M.R.ROUTRAY NO. 2 |Order Dtd. 2024-10-04
24548/2024
OLD
—— COURT
/2024 (07.10.2024 S N GOYA NO. 2 |order Dtd. 2024-10-04
1322/2024
OLD
B () - COURT
) —_ —_
/2024 07.10.2024 70 007 ID.K.MOHANTY gg. Order Dtd. 2024-10-04
BLAPT,— COURT
/2024 107.10.2024 BRAJA KISHOR PANDA NO. Order Dtd. 2024-10-04 BAIL-2
9804/2024 i
COURT
/2024 [07.10.2024  [PBLAPL™ p - MAHARANA NO. 2 lorder Dtd. 2024-08-30
9093/2024
OLD
B () - COURT
/2024 07.10.2024 S.GUPTA NO. 2 |Order Dtd. 2024-10-04
21229/2024
OLD
/2024 07.10.2024 | PLAPLT B B ROUT ;8UR§ Order Dtd. 2024-09-27
’ ShE 6020/2024 - :

OLD




WP (C) -

COURT

! - —
/202407.10.2024 |75 20" o, [B.SAMAL NO. 2 (Order Dtd. 2024-10-04
OLD
WP (C) - COURT o
/2024 07.10.2024 |5, o0 oo, [P.K.MISHRA No. & [order Dtd. 2024-10-03
BLAPL- COURT
/2024 07.10.2024 |0 0o, MR SAHOO No. = |Order Dtd. 2024-10-04
WP (C) - COURT il
/2024 07.10.2024 020050, , [H.K.DASH No. = [order Dtd. 2024-10-01
WP (C) — DR.PURUSOTTAM COURT _ _
/2024(07.10.2024 32070 o a lchonT No. o |Order Dtd. 2024-10-03
BLAPL- COURT
) _ _
/2024 (07.10.2024 | o000 o |SN MALLICK No. & [order Dtd. 2024-10-04
BLAPL- COURT
/202407.10.2024 | oo "o, |B BEHERA No. & [order Dtd. 2024-09-30 BATIL-1
— COURT
/2024 /07.10.2024 PK PATK NO. |Order Dtd. 2024-10-04 BATIL-1
8558/2024 e
WP (C) = COURT
/202407.10.2024 |5, 000 o0, |G.D.MALLICK gg. Order Dtd. 2024-10-04
/2024 (07.10.2024  |[CLAPLT C R KAR EgURT Order Dtd. 2024-10-05
’ S 7440/2024 e :
N COURT
/2024 (07.10.2024 BB MALLICK NO. |Order Dtd. 2024-10-04
8778/2024 3
WP (C) - COURT
/202407.10.2024  |54020 0004 [M-NAIK gg. Order Dtd. 2024-10-04
BLADL- COURT
/2024 107.10.2024 D K DALAT NO. Order Dtd. 2024-10-05 BAIL-2
7502/2024 3
WP (C) - COURT
/202407.10.2024 372000, [M.K.NAYAK gg. Order Dtd. 2024-10-04
BLADL- COURT
/2024 07.10.2024 RK MALLICK NO. |Order Dtd. 2024-10-04 BATL-2
9711/2024 03
COURT
BLAPL- PRANAYANEE
) _ _ —
/202407.10.2024 |00 I DASMOHAPATRA gg. Order Dtd. 2024-10-05 BATIL-2
BLADL- COURT
/2024 (07.10.2024 BB MALLICK NO. |Order Dtd. 2024-10-04
9725/2024 03
WE (C) - COURT
/2024 07.10.2024 5000 00, , M.K.NAYAK NO. |Order Dtd. 2024-10-04

23




WP (C) -

COURT

/2024(07.10.2024 700007 |o. ENKA gg. Order Dtd. 2024-10-04
BLAPL- COURT
/2024 107.10.2024 ANITA PADNA NO. Order Dtd. 2024-10-05 BAIL-2
8320/2024 p
CRLMC- COURT
/2024 107.10.2024 M.K.MOHANTY NO. |order Dtd. 2024-10-03
3795/2024 A
COURT
BLAPL- SURYAKANTA
/2024(07.10.2024 L oAPATRA gg. Order Dtd. 2024-10-04
COURT
/2024 107.10.2024  BBLAPL™  op prswaL NO. |order Dtd. 2024-10-01 BAIL-2
10782/2024 p
COURT
WP (C) - o WRIT
/2024(07.10.2024 [0S0 k. c. paNDA 28. Order Dtd. 2024-08-27 o cH
COURT
RPFAM- FIRST
) —_ —_
/2024(07.10.2024  |So00 " M. JATT 28. Order Dtd. 2024-10-05 e
COURT
CMP- WRIT
/2024(07.10.2024 (070 [P.R. SWAIN 28. Order Dtd. 2024-11-19 o eH
COURT
WP (C) - o WRIT
/2024(07.10.2024 [0 )7 s, samaL 28. Order Dtd. 2024-02-09 N ncH
) CMAPL- COURT
/2024 107.10.2024 K.K. SAHOO NO. |order Dtd. 2024-10-05
201/2024 A
CMAPL- COURT
/2024 07.10.2024 S.K. SAHOO NO. |Order Dtd. 2024-10-05 M.J.C
652/2023 o
COURT
CRLMC- CRIMIN
/2024(07.10.2024  [SEIEEC . BARIK NO. 2 |Order Dtd. 2024-10-24 .
OLD
COURT
CRLMC- CRIMIN
) —_ —_
/2024(07.10.2024  [S5CVEC [B.K. PANDA NO. 2 |Order Dtd. 2024-10-04 e
OLD
COURT
CRLMC- CRIMIN
/2024 (07.10.2024  (CS00 IDTLLTP SAMAL NO. 2 |Order Dtd. 2024-10-05 s
OLD
COURT
CRLMC- CRIMIN
/2024 (07.10.2024 (G000 ALK, MISHRA NO. 2 |Order Dtd. 2024-10-05 e
OLD
N COURT
/2024 07.10.2024 RK MALLICK NO. |order Dtd. 2024-10-03
9258/2024 o
COURT
) CRLMC- CRIMIN
/2024 107.10.2024 2847/2022 S. BISWAL Tg. Order Dtd. 2024-11-13 MISC
/2024 |07.10.2024  |CRLMA- R.K.MOHAPATRA ;8URT Order Dtd. 2024-09-27
- 10 169/2024 |R-K- : :

15




BLAPL-

COURT

/2024(07.10.2024 S0 B K PANDA No. Order Dtd. 2024-10-03
/2024 07.10.2024 | PLAPL- SS BISWAL ;g?Rg Order Dtd. 2024-10-05
8820/2024 o
/2024 107.10.2024 2?2?5;521 J. PARDHAN ;g?Rg Order Dtd. 2022-07-22 BAIL-1
/2024107.10.2024  [RBLAPL= ok MALLICK ;g?Rg Order Dtd. 2024-10-04 BATL-2
8012/2024 A
/2024 107.10.2024 ?fiifgaZl A.K. SAHOO ;g?Rg Order Dtd. 2022-08-01 BAIL-2
/2024 (07.10.2024 §§i§52621 S. BARIK Eg?Rg Order Dtd. 2022-07-06 BAIL-1
/2024 (07.10.2024 ?28252624 B. BEHERA ;g?Rg Order Dtd. 2024-08-05
/2024 07.10.2024 228?52621 B. BEHERA ;g?Rg Order Dtd. 2022-07-05 BATL-1
/2024(07.10.2024 D100 s BUDGATA FoUR lorder ptd. 2024-10-05 ruler
/2024(07.10.2024  [FERIC s, samAL Fo R lorder Drd. 2024-10-05 reler
/2024(07.10.2024  [[TIVRT0 s, samar FoURT lorder Drd. 9999-12-31 euTer
/2024 (07.10.2024 223%52622 S. DASH ;g?Rg Order Dtd. 2022-11-18 BAIL-1
/2024 (07.10.2024 222?52622 G.R. PATRA ;g?Rg Order Dtd. 2022-05-16 ﬁiggIN
/2024 (07.10.2024 ?22353;021 A.K. BEHERA ;g?Ri Order Dtd. 2024-03-20 BAIL-2
/2024 (07.10.2024 222%52620 S. DASH FoUR order ptd. 2022-04-05 BAIL-1
/2024 (07.10.2024 ??3353520 S. CHOUDHURY ;g?Rz Order Dtd. 2022-03-16 ;?égIN
/2024 (07.10.2024 2??252620 R.K. MALLICK ;g?Rz Order Dtd. 2024-02-08 BAIL-2
/2024 07.10.2024 ?235535019 M. BEHERA ;g?Rg Order Dtd. 2021-10-05 BAIL-1
/2024(07.10.2024  FRUCTNC IPLR. SWAIN Fo0RT lorder Drd. 2021-07-30 BATL-2
/2024 107.10.2024 58253;024 P. L. MISHRA ;g?Rg Order Dtd. 2024-10-03
/2024 07.10.2024  [(D2lP0C  MANAS CHAND Fo0RT lorder Drd. 2021-07-09 BATL-2
/2024 07.10.2024 AN ls k. saHOO COURT lorder Drd. 2018-08-20
/2024(07.10.2024 1M IS K. ROUTRAY FoUR lorder ptd. 2018-08-28




/202407.10.2024 ?28252518 S.R. SUBUDHI ;gURg Order Dtd. 2019-09-04 ;?ggIN
/2024 107.10.2024 22?25;623 S.K. BHANJADEO IC\:IgURg Order Dtd. 2023-09-21 BAIL-1
WP (C) - COURT o

/2024(07.10.2024 D0 Ol |S.K. ACHARYA CoUR lorder ptd. 2024-10-05
| WP (C) - COURT L WRIT
/2024(07.10.2024  [17I5L7 o ls.c.D. DasH CoURT order ptd. 2024-10-03 N ncH
/2024 07.10.2024 ?fégg;2018 S.K. PARIDA ;gURg Order Dtd. 2024-10-03 giiECH
CRLA- COURT CRIMIN
! - -
/202407.10.2024 | 0% M.R. BARIK FoURT lorder Drd. 9999-12-31 i
/2024 (07.10.2024 gig}gﬁfé_ B.K. SWAIN ;gURf Order Dtd. 2024-10-03 OA Bra
ABLAPL- COURT
/2024(07.10.2024 D (TR, DAS co R order ptd. 2017-09-14
/2024 (07.10.2024 f%g;/2024 T. K. MOHANTY ;gURg Order Dtd. 2024-10-04
WP (C) - COURT -
/2024(07.10.2024 [0 0CL7 o IN. D. TRIPATHY FoUR order ptd. 2024-10-04
WP (C) - COURT
) —_ —_
/2024(07.10.2024 7/ 007 |PRASANTA KUMAR DAS FoOR lorder Drd. 2024-10-04
/2024 107.10.2024 ??ég;;2024 R.K. SAMANTARAY ;gUR3 Order Dtd. 2024-10-04 gEiECH
RE (C) - COURT
/2024 107.10.2024 307/2024 S. K. PATNAIK NO. Order Dtd. 2024-11-11
16
COURT
/2024 07.10.2024 ?Eégé;2024 L.D. SAHOO A NO. |Order Dtd. 2024-10-04 giiECH
16
RE (C) - COURT
/2024(07.10.2024 3020007 |7, MOHAPATRA NO. |order Dtd. 2024-11-11
16
R (O - COURT
/2024 107.10.2024 P. K. NAYAK NO. Order Dtd. 2024-11-11
303/2024 "o
COURT
/2024 (07.10.2024 ?5382;2024 R.K. SAHOO NO. |Order Dtd. 2024-10-04 giiECH
16
RE (C) - COURT
/2024 (07.10.2024 GOURAV DASH NO. |order Dtd. 2024-11-11
305/2024 o
COURT
WP (C) - . WRIT
/2024 07.10.2024 72 07 R.K. BEHERA Tg. Order Dtd. 2024-09-24 N
W (C) - COURT
/2024(07.10.2024 (10017 o \7. M. ROUT Tg. Order Dtd. 2024-10-04
/202407.10.2024 WP (C) - 'P.K. BEHERA (COURT |Order Dtd. 2024-09-25 WRIT




1520/2020 NO. BRANCH
16
— COURT
/2024 107.10.2024 SUBHRANSHU DASH NO. |Order Dtd. 2024-10-04
1327/2024 P
CRLMP- COURT
/2024 107.10.2024 BIJAY KUMAR DALET NO. Order Dtd. 2024-10-05
1362/2024 o
/2024 107.10.2024  CRDMP- B. SWAIN EgURT Order Dtd. 2024-10-05
-10. 1349/2024 [P o :
COURT
. CRLMP- LAXMINARAYAN
/2024 (07.10.2024  (Co 0 e anon Tg. Order Dtd. 2024-10-05
CRLMP- COURT
/2024 107.10.2024 BYOMAKESH TRIPATHY NO. Order Dtd. 2024-10-05
1353/2024 0
COURT
CRLMC- CRIMIN
/2024(07.10.2024 (S8 VY MUK MORANTY Tg. Order Dtd. 2024-10-03 .
— COURT
)/2024 107.10.2024 ASHOK KUMAR BISWAL NO. Order Dtd. 2024-10-05
1347/2024 P
I COURT
/2024 107.10.2024 JK BEHERA NO. |Order Dtd. 2024-10-04
8649/2024 0
/2024 07.10.2024 | CRDMP- B. PANDA EgURT Order Dtd. 2024-10-05
: -10. 1354/2024 B o :
COURT
BLAPL- AKSHAYA KUMAR
) —_ —_
/2024(07.10.2024 LB RRE Tg. Order Dtd. 2024-10-04
N COURT
/2024 107.10.2024 JK BEHERA NO. Order Dtd. 2024-10-04 BAIL-2
8636/2024 "
COURT
CRLMP- ACHYUTANANDA
/2024(07.10.2024 (S A Atk Tg. Order Dtd. 2024-10-05
— COURT
/2024 (07.10.2024 BYOMAKESH TRIPATHY NO. |order Dtd. 2024-10-05
1358/2024 o
COURT
/2024 07.10.2024  |[RBLAPL™ o Navak NO. |Order Dtd. 2024-10-04
7842/2024 0
TRP (C) - COURT
/2024 107.10.2024 AMLAN SHAKTI PAUL NO. Order Dtd. 2024-11-11
294/2024 o
B () - COURT
/2024 (07.10.2024 7V 0C0° [B. N. SAHU Tg. Order Dtd. 2024-10-04
COURT
/2024 107.10.2024 |TRE(C)= s ¢ NAVAK NO. |Order Dtd. 2024-11-11
-10. 206/202a4 I B : :

16




TRP (C) -

COURT

/2024(07.10.2024 100007 e R. KaR Tg. Order Dtd. 2024-11-11
CRLMC- COURT
/202407.10.2024 STBA PRASAD SAHOO NO. 2 |Order Dtd. 2024-09-04
3277/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 JADUNATH PRADHAN NO. 2 Order Dtd. 2024-10-05 BAIL-2
5962/2024
OLD
COURT
/2024 107.10.2024  |[PBLAPL™ lonpaT DAsH NO. 2 |Order Dtd. 2024-06-19
5337/2024
OLD
BLAPT,— COURT
/2024 107.10.2024 S. K. BHANJADEO NO. 2 Order Dtd. 2024-10-05 BAIL-2
9244/2024
OLD
N COURT
/2024 107.10.2024 SUVENDU BARIK NO. 2 Order Dtd. 2024-10-04 BAIL-1
7960/2024
OLD
N COURT
/2024 107.10.2024 R N. MISHRA NO. 2 |Order Dtd. 2024-10-03
6764/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 AMLAN SHAKTI PAUL NO. 2 |Order Dtd. 2024-07-01
4659/2024
OLD
COURT
ABLAPL- PRASANTA KUMAR
/2024(07.10.2024 o AT NO. 2 |order Dtd. 2024-08-22
OLD
I COURT
/2024 [07.10.2024 STBA PRASAD SAHOO NO. 2 |order Dtd. 2024-08-30
4966/2024
OLD
COURT
/2024 107.10.2024  |[RBLAPL™ lp ©p  BARIK NO. 2 |order Dtd. 2024-08-16
8305/2024
OLD
X BLAPL- COURT
/2024 107.10.2024 R. K. BARIK NO. 2 |Order Dtd. 2024-10-04
8068/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 AMLAN SHAKTI PAUL NO. 2 Order Dtd. 2024-08-12 BAIL-2
5538/2024
OLD
N COURT
/2024 107.10.2024 A. MOHANTY NO. 2 |Order Dtd. 2024-10-05
7425/2024
OLD
COURT
/2024 107.10.2024  |[PBLAPL™ o b PATTNAIK NO. 2 |Order Dtd. 2024-10-01
10815/2024
OLD
COURT
/2024 (07.10.2024 [PBLAPL™ o ¢ pATTNATK NO. 2 |0rder Dtd. 2024-10-04
10827/2024
OLD
COURT
/2024 107.10.2024  |[PBLAPL S. R. PATTNAIK NO. 2 |Order Dtd. 2024-09-30
10450/2024
OLD
COURT
i BLAPL- HRUDANANDA
/2024 (07.10.2024 | eATRA NO. 2 |Order Dtd. 2024-09-03 BATIL-2

OLD




BLAPL-

COURT

/2024107.10.2024 |70 0 ) |U P BAG TS. Order Dtd. 2024-10-04 BAIL-2
BLAPL- COURT
/2024 07.10.2024 AMLAN SHAKTI PAUL NO. 2 |Order Dtd. 2024-08-12
7634/2024
OLD
BLAPL COURT
/2024 (07.10.2024 MANORANJAN DAS NO. 2 [order Dtd. 2024-09-26
9278/2024
OLD
CRLMC- COURT
/2024 07.10.2024 SRINIBASH MOHANTY NO. 2 |Order Dtd. 2024-09-19
3480/2024
OLD
BLAPL- COURT
/2024 (07.10.2024 BINDU SAGAR SWAIN NO. 2 |Order Dtd. 2024-10-24 BAIL-2
9151/2024
OLD
_—. COURT
/2024 07.10.2024 P.K. BARIK NO. 2 [order Dtd. 2024-10-04
446/2024
OLD
. COURT
/2024 (07.10.2024 I.CH. SAHU NO. 2 [order Dtd. 2024-10-04
446/2024
OLD
, CRLMC- COURT
/2024 07.10.2024 P. K. JENA NO. 2 [order Dtd. 2024-08-16
2894/2024
OLD
COURT
: BLAPL- RAMESH CHANDRA
/202407.10.2024 [, 000 oy Lunparana ggb 2 |order Dtd. 2024-10-04 BAIL-1
MACA- COURT MISC.
/2024/07.10.2024 |70 o P.K. RATH NO. 2 [order Dtd. 2024-10-04 APPEAL
OLD SEC.
MACA- COURT MISC.
/2024 (07.10.2024 R.K. MOHAPATRA NO. 2 [order Dtd. 2024-10-04 APPEAL
231/2021
OLD SEC.
MACA- COURT MISC.
/202407.10.2024 |07 0, [A.K. DAS NO. 2 [order Dtd. 2024-10-05 APPEAL
OLD SEC.
FAO- COURT MISC.
/202407.10.2024 [ Jog 0o, |S. DASH NO. 2 [order Dtd. 2024-10-05 APPEAL
OLD SEC.
FAO- COURT MISC.
/202407.10.2024 A.K. BARIK NO. 2 |0rder Dtd. 2024-10-05 APPEAL
358/2024
OLD SEC.
_—. COURT MISC.
/2024 07.10.2024 I.CH. SAHU NO. 2 |0rder Dtd. 2024-10-05 APPEAL
212/2024
OLD SEC.
FAO- COURT MISC.
/2024 (07.10.2024 A.K. DAS NO. 2 [order Dtd. 2024-10-05 APPEAL
212/2024
OLD SEC.
FAO- COURT MISC.
/2024 07.10.2024 S.K. SAHOO NO. 2 |0rder Dtd. 2024-10-05 APPEAL
237/2023
OLD SEC.
_— COURT MISC.
/2024 07.10.2024 A.K. SAHOO NO. 2 |Order Dtd. 2024-10-05 APPEAL
237/2023 oLp cre




FAO-

COURT

/2024107.10.2024 S50 |S. SWAIN NO. 2 [order Dtd. 2024-10-04
OLD
_— COURT
/2024 (07.10.2024 J. DEHURY NO. 2 [order Dtd. 2024-10-04
335/2024
OLD
FAO- COURT MISC.
/2024/07.10.2024 127 0, [R. SETHI NO. 2 [order Dtd. 2024-10-04 APPEAL
OLD SEC.
FAO- COURT MISC.
/2024/07.10.2024 |07, 0 M.K. PATI NO. 2 [order Dtd. 2024-10-04 APPEAL
OLD SEC.
MACA- COURT MISC.
/2024 07.10.2024 S.R. OJHA NO. 2 [order Dtd. 2024-10-03 APPEAL
667/2022
OLD SEC.
MACA- COURT MISC.
/2024 (07.10.2024 S.S. SAHOO NO. 2 [order Dtd. 2024-10-03 APPEAL
667/2022
OLD SEC.
MACA- COURT MISC.
/2024 (07.10.2024 S. SWAIN NO. 2 [order Dtd. 2024-10-04 APPEAL
416/2022
OLD SEC.
MACA- COURT MISC.
/2024 07.10.2024 S. SWAIN NO. 2 |[order Dtd. 2024-10-04 APPEAL
416/2022
OLD SEC.
MACA- COURT MISC.
/2024 (07.10.2024 J. DEHURY NO. |order Dtd. 2024-10-04 APPEAL
420/2023
23 SEC.
MACA- COURT MISC.
/2024 07.10.2024 G.P DUTTA NO. |order Dtd. 2024-10-04 APPEAL
420/2023
23 SEC.
MACA- COURT MISC.
/2024 07.10.2024 M/S.K.C.NAYAK NO. |order Dtd. 2024-10-04 APPEAL
801/2019
23 SEC.
MACA- COURT MISC.
/2024 (07.10.2024 P.K. LENKA NO. |order Dtd. 2024-10-04 APPEAL
801/2019
23 SEC.
MACA- COURT MISC.
/2024 (07.10.2024 P.K. LENKA NO. |order Dtd. 2024-10-04 APPEAL
93/2024
23 SEC.
COURT
BLAPL- SANJIB KUMAR
/2024 107.10.2024 oo 00, o TaDED gg. Order Dtd. 2024-10-04
MACA- COURT MISC.
/2024 (07.10.2024 P.K. BARIK NO. |order Dtd. 2024-10-04 APPEAL
71/2020
23 SEC.
MACA- COURT MISC.
/2024 (07.10.2024 S. MOHANTY NO. |order Dtd. 2024-10-04 APPEAL
71/2020
23 SEC.
— COURT
/2024 (07.10.2024 P.R. SWAIN NO. 2 [order Dtd. 2024-09-27
9426/2024
OLD
WP (C) - COURT o
/202407.10.2024 |00 r0 00, [B-P. TANGA No. 7 Order Dtd. 9999-12-31




WP (C) - COURT -
/2024(07.10.2024 20 07 [P.K. DAS FoURT lorder ptd. 2024-10-21
COURT
X WP (C) — M/S.KSHETRABAST _ _ WRIT
/2024(07.10.2024 00 0T gg. Order Dtd. 2024-10-04 N ncH
COURT
) WP (C) — M/S.KSHETRABAST _ _ WRIT
/2024(07.10.2024 10 CLT gg. Order Dtd. 2024-10-04 s
ABLAPL- COURT
/2024 107.10.2024 SARAT DASH NO. 2 Order Dtd. 2024-10-01 BAIL-2
10789/2024
OLD
ABLAPL- COURT
/2024 107.10.2024 BINDU SAGAR SWAIN NO. 2 Order Dtd. 2024-09-24 BAIL-2
10226/2024
OLD
I COURT
)/2024 107.10.2024 DINESH KUMAR DALAT NO. 2 Order Dtd. 2024-10-03 BAIL-1
7066/2024
OLD
ABLAPL- COURT
)/2024107.10.2024 PRASANJIT BEHERA NO. 2 Order Dtd. 2022-09-22 BAIL-1
10155/2022
OLD
I COURT
/2024 107.10.2024 YASHOBANT DAS NO. 2 Order Dtd. 2024-10-04 BATL-1
7790/2024
OLD
I COURT
/2024 107.10.2024 GC JENA NO. 2 |order Dtd. 2024-10-05
7272/2024
OLD
B () - COURT
/2024(07.10.2024 70 ©)7 D MALLICK Tg. Order Dtd. 2024-10-07
BLAPL- COURT
/2024(07.10.2024  [oePClS |7 PRADHAN FoURT order ptd. 2024-10-07 BATL-1
RE () - COURT
/2024 07.10.2024 D. K. SAHOO NO. |Order Dtd. 2024-11-11
297/2024 P
/2024 107.10.2024  CRDMP- R. K. BARIK EgURT Order Dtd. 2024-10-05
’ Hih 1355/2024 |0 e :
— COURT
/2024 (07.10.2024 R. K. BARIK NO. |order Dtd. 2024-10-05
1363/2024 o
/2024 |07.10.2024 | PLRAPDT MD MOKIM EgURT Order Dtd. 2024-10-04
10 3903/2024 o :
BLAPT,— COURT
/2024 (07.10.2024 MD MOKIM NO. |Order Dtd. 2024-10-04 BATL-2
3904/2024 o
/2024 (07.10.2024  |CLAPDT MD MOKIM EgURT Order Dtd. 2024-10-04
- 10 6566/2024 o :
/2024 07.10.2024 | PLAPLT MK MOHANTY EEURT Order Dtd. 2024-10-04
: 10 6734/2024 : :

16




BLAPL-

COURT

) —_ —_
/2024(07.10.2024 200 MK MOHANTY c.o. Tg. Order Dtd. 2024-10-04
BLAPL- COURT
/2024 (07.10.2024 MK SWAIN C.0. |NO. |Order Dtd. 2024-10-05
7399/2024 o
BLAPL- COURT
/2024 107.10.2024 PK MOHANTY C.0. NO. |Oorder Dtd. 2024-10-04
8785/2024 P
BLAPL- COURT
/2024 (07.10.2024 MANOJ KUMAR PANI |C.O0.  |NO. |order Dtd. 2024-10-05
7170/2024 P
CMAPL-
/2024 107.10.2024 148/2024 SURYAKANTA PALAT GENERAL Order Dtd. 2024-09-27 M.J.C.
WP (C) = KRUSHNA CHANDRA WRIT
/2024 07.10.2024 oo D0 0 GENERAL Order Dtd. 2024-03-12 e
WP (C) - WRIT
! - -
/2024 107.10.2024 4111/2024 RAMAKANTA NAYAK GENERAL Order Dtd. 2024-02-27 BRANCH
/2024 107.10.2024 WP (C) - DEBENDRA BEHERA GENERAL Order Dtd 2024-10-03
-10. 24405/2024 :
BLAPL- RAJENDRA NARAYAN
> .10. ) ~10- -
/202407.10.2024  |2oolt R GENERAL Order Dtd. 2024-10-05 BATIL-1
BLAPL- THEEDA GOPINATH
/2024 (07.10.2024 (2B AEEY GENERAL Order Dtd. 2024-10-04 BATL-1
BLAPL-
)/2024 107.10.2024 SUSHMITA SHARMA GENERAL Order Dtd. 2024-10-04 BAIL-1
4737/2024
X CRLMC- RAJENDRA NARAYAN CRIMIN
/2024(07.10.2024 S50 GENERAL Order Dtd. 2024-10-05 s
WP (C) — PRASANTA KUMAR WRIT
! - -
/2024(07.10.2024 [0 0T TR GENERAL Order Dtd. 2024-09-27 e
CRLMP- WRIT
) —_ —_
/2024 107.10.2024 87/2020 BISWAJIT PATTANAIK GENERAL Order Dtd. 2023-02-02 BRANCH
. MISC.
/2024 107.10.2024 TAPAN KU SWAIN GENERAL Order Dtd. 2018-09-28 APPEAL
107/2017
SEC.
WP (C) - M/S.BIDHUBHUSAN Caal
/2024(07.10.2024 1597 0S8 GENERAL Order Dtd. 2013-03-20
WP (C) — RAMESH CHANDRA _ _ WRIT
/2024(07.10.2024  [100C)7 A GENERAL Order Dtd. 2024-10-04 e
CRLMC- BISWAJIT
/2024 07.10.2024 (S A yAKEPATTNALK CENERAL Order Dtd. 5000-01-01
/2024 107.10.2024 "2 (C)- CHANDAN KU NAYAK |GENERAL Order Dtd. 2016-02-09
20252/2010
| WP (C) -
/2024 107.10.2024 CHANDAN KU NAYAK GENERAL Order Dtd. 2016-02-09

31477/2011




WP (C) - SUSANTA KUMAR o WRIT
/2024(07.10.2024 [0 0 0oy [opapaaN (2) GENERAL Order Dtd. 2024-10-04 ERANCH
MACA- MISC.
/202407.10.2024 [ 000, |TAPAN KU SWAIN GENERAL Order Dtd. 2018-08-31 APPEAL
SEC.
/202407.10.2024 0957 SISIR KANTA MISHRA GENERAL Order Dtd. 2008-11-20
) e 7467/1999 '
CMAPL- M/S BINAYAK
/ — —
/2024(07.10.2024  [Zo oo ot iy GENERAL Order Dtd. 2024-10-05 M.J.C.
MACA MISC.
/2024 07.10.2024 HIRARAM BHOT GENERAL Order Dtd. 2024-03-17 APPEAL
1306/2023
SEC.
MACA- MISC.
)/202407.10.2024 HIRARAM BHOI GENERAL Petition APPEAL
1306/2023
SEC.
MACA- MISC.
)/202407.10.2024 HIRARAM BHOTI GENERAL Order Dtd. 2024-04-08 APPEAL
1238/2023
SEC.
MACA- MISC.
/2024 07.10.2024 HIRARAM BHOI GENERAL Order Dtd. 2024-04-08 APPEAL
1238/2023
SEC.
MACA- MISC.
/2024 07.10.2024 [0 . HIRARAM BHOI GENERAL Order Dtd. 2024-03-17 APPEAL
SEC.
MACA- MISC.
/2024 07.10.2024 HIRARAM BHOI GENERAL Order Dtd. 2024-03-17 APPEAL
1197/2023
SEC.
MACA- MISC.
/202407.10.2024 HIRARAM BHOI GENERAL Order Dtd. 2023-12-09 APPEAL
1147/2023
SEC.
MACA- MISC.
/2024 07.10.2024 HIRARAM BHOI GENERAL Order Dtd. 2023-12-09 APPEAL
1147/2023
SEC.
MACA- MISC.
1/202407.10.2024 HIRARAM BHOI GENERAL Order Dtd. 2023-12-09 APPEAL
1131/2023
SEC.
MACA- MISC.
/202407.10.2024 HIRARAM BHOT GENERAL Order Dtd. 2024-09-12 APPEAL
1125/2023
SEC.
MACA- MISC.
/2024 07.10.2024 HIRARAM BHOT GENERAL Order Dtd. 2024-09-12 APPEAL
1125/2023
SEC.
MACA- MISC.
/2024 07.10.2024 HIRARAM BHOI GENERAL Order Dtd. 2024-03-19 APPEAL
1086/2023
SEC.
MACA- MISC.
/2024 07.10.2024 HIRARAM BHOT GENERAL Order Dtd. 2024-03-19 APPEAL
1086/2023
SEC.
WP (C) - e WRIT
/2024(07.10.2024 7o 20 [MANOJ KU RANA GENERAL Order Dtd. 2023-05-17 ERANCH
/2024 07.10.2024 WP (C) - IMANOJ KU RANA GENERAL | Order Dtd. 2024-04-26 WRIT




10791/2022 BRANCH
WP (C) - Cal WRIT
3/2024107.10.2024 24315/2019 MANOJ KU RANA GENERAL Order Dtd. 2024-03-19 BRANCH
WP (C) - Cal WRIT
)/2024107.10.2024 25433/2019 MANOJ KU RANA GENERAL Order Dtd. 2024-03-19 BRANCH
WP (C) - L WRIT
/2024 107.10.2024 26454/2019 MANOJ KU RANA GENERAL Order Dtd. 2023-11-23 BRANCH
/2024 [07.10.2024 |"E(C) - MANOJ KU RANA GENERAL Order Dtd. 2018-04-06
26886/2013
WP (C) - Cal WRIT
/2024 107.10.2024 801/2013 MANOJ KU RANA GENERAL Order Dtd. 2020-03-04 BRANCH
/2024 107.10.2024 WEC (OAC) - MANOJ KU RANA GENERAL Order Dtd. 2024-06-24 OA Bra
3631/2017
. WP (C) - o WRIT
/2024 107.10.2024 17696/2015 DILLIP SAMAL GENERAL Order Dtd. 2023-04-11 BRANCH
WRIT
WPCRL- BRANCH
i - -
/2024 107.10.2024 45/2024 SAYANTAN PANDA GENERAL Order Dtd. 2024-07-09 (DIVIS
BENCH-
WP (C) - WRIT
/2024 (07.10.2024 |50 070000 |T. K. MAJHI GENERAL Order Dtd. 2023-07-05 BRANCH
o MISC.
/2024 107.10.2024 SWETA GENERAL APPEAL
17/2011
SEC.
WP (C) - WRIT
/2024 107.10.2024 10079/2011 S K BEHERA GENERAL BRANCH
/2024 107.10.2024 WP (C) - S MOHAPATRA GENERAL
Y 24807/2024
CONTC-
/2024 107.10.2024 1858/2024 A DAS GENERAL
WE (C) - WRIT
/2024107.10.2024 19167/2019 A K JATI GENERAL BRANCH
FA- FIRST
1/2024107.10.2024 155/1990 A K JATI GENERAL APPEAL
/2024 07.10.2024  |REA- S K MOHAPATRA GENERAL
’ i 263/2008
BLAPL-
!
/2024 107.10.2024 3716/2024 S BISWAL GENERAL
BLAPL-
)/2024 107.10.2024 7144/2024 S BISWAL GENERAL
WP (C) - WRIT
)/2024 107.10.2024 28050/2022 G K ROUTRAY GENERAL BRANCH
/202407.10.2024 WP (C) - P N NAYAK GENERAL | WRIT




22553/2023 BRANCH
(DIVIS
BENCH-
/2024 (07.10.2024 |97 S K SAHOO GENERAL
: 10815/1996
WA- WRIT
3/2024107.10.2024 428/2024 P SAHU GENERAL APDEAL
WA- WRIT
1/2024/07.10.2024 427/2024 P SAHU GENERAL APDEAL
_ CRLMC- CRIMIN
/2024 107.10.2024 5182/2023 AK PANDA GENERAL MISC
/2024 107.10.2024 we (C) - U CHHOTRAY GENERAL
T 17050/2024
)/2024107.10.2024 We (C) - A K PANDA GENERAL
T 21582/2024
CRLMC-
)
/2024 107.10.2024 2715,2024 H K DAS GENERAL
WP (C) -
1 /2024 /07.10.2024 19311/2024 B SINGH GENERAL
WRIT
X WP (C) - BRANCH
/2024 107.10.2024 93257/2017 R N DAS GENERAL (DIVIS
BENCH-
ABLAPL-
/ —
/2024 107.10.2024 7714/2021 A K SAHOO GENERAL BAIL-2
WP (C) - WRIT
/2024 107.10.2024 9773/2015 P K BARIK GENERAL BRANCH
WP (C) -
)/2024/07.10.2024 247422024 D HOTA GENERAL
WP (C) -
/2024107.10.2024 24735/2024 D HOTA GENERAL
WP (C) -
/2024 107.10.2024 2472572024 D HOTA GENERAL
WP (C) -
1/2024107.10.2024 24700/2024 D HOTA GENERAL
WP (C) -
/
/2024 |07.10.2024 24706/2024 D HOTA GENERAL
WP (C) -
3/2024107.10.2024 24661/2024 D HOTA GENERAL
WP (C) -
/20241/07.10.2024 24723/2024 D HOTA GENERAL
/2024 107.10.2024 W (C) - D HOTA GENERAL

24721/2024




WP (C) -

1/2024(07.10.2024 24718/2024 D HOTA GENERAL
X WP (C) -
/2024 107.10.2024 24715/2024 D HOTA GENERAL
WP (C) -
/2024 (07.10.2024 2471472024 D HOTA GENERAL
WP (C) -
)/2024|07.10.2024 24713/2024 D HOTA GENERAL
WRIT
WP (C) - BRANCH
3/2024(07.10.2024 21303/2014 A K RANA GENERAL (DIVIS
BENCH)
WP (C) - NIRMAL KUMAR Order Dtd. 9999-12- WRIT
/2024107.10.2024 27623/2021 |SATAPATHY GENERAL 31Petition, Annexure, Counter, BRANCH
/2024 (07.10.2024  |PLAPL- R. MOHANTY GENERAL Order Dtd. 2024-09-11
T 7647/2024 : :
3/2024(07.10.2024 BLAPL- S. DWIBEDI GENERAL Order Dtd. 2024-10-03
Y 6858/2024 |°° € :
Order Dtd. 2024-09-23Judgement
)/2024(07.10.2024 CRLMP R. C. SAMAL GENERAL Dtd. 2024-09- WRIT
485/2024 o BRANCH
23,Petition, Annexure,
WA- Order Dtd. 2024-06-18Judgement WRIT
)/2024(07.10.2024 3028/2023 R. MOHANTY GENERAL Dtd. 2024-06-18, APDEAL
/2024 (07.10.2024 ABLAPL- M.R. PADHI, ADV GENERAL Order Dtd. 2018-12-03
651/2018
ABLAPL-
3/2024(07.10.2024 654/2018 MR PADHI ADV GENERAL Order Dtd. 2019-07-26 BAIL-2
WRIT
WP (C) - BRANCH
/2024(07.10.2024 6871/2012 M K RANA GENERAL (DIVLS
BENCH-
CONTC-
)
/2024 107.10.2024 1146/2013 M K RANA GENERAL CONTEM
WP (C) - WRIT
3/2024(07.10.2024 6062/2024 S.R.PARIDA GENERAL BRANCH
CONTC-
1/2024(07.10.2024 10872010 M K RANA GENERAL
, CONTC-
/2024 (07.10.2024 1086/2010 M K RANA GENERAL
MISC.
) FAO- Order Dtd. 2024-01-
/2024 107.10.2024 957/2023 S.R.PARIDA GENERAL 18Petition, Annexure,Misc.case, égiEAL
WA- WRIT
i
/2024 /07.10.2024 3022/2023 M K RANA GENERAL APPEAL




WA- WRIT

3/2024107.10.2024 2992/2023 M K RANA GENERAL APPEAL
CRLA CRIMIN

/2024 107.10.2024 376/2016 D K DALAT GENERAL APPEAL
WP (C) - ol WRIT

/2024(07.10.2024 722057 1o |S K SWAIN GENERAL Order Dtd. 2024-09-25 BRANCH
WP (C) - ol WRIT

/2024(07.10.2024  [J32007 0o |S N PANDA GENERAL Order Dtd. 2024-09-25 BRANCH
WP (C) - WRIT

) —_ —

/2024(07.10.2024 722007 Lo 1S K SWAIN GENERAL Order Dtd. 2024-09-25 BRANCH
WP (C) = SURENDRA NATH _ _ WRIT

/202407.10.2024 73200 00 o loanpa GENERAL Order Dtd. 2024-09-25 BRANCH
WP (C) - ol WRIT

/2024 107.10.2024 13699/2018 S K SWAIN GENERAL Order Dtd. 2024-09-25 BRANCH

X WP (C) - M/S.SURENDRA NATH _ _ WRIT

/202407.10.2024 |73 c00” 00 o lonnna GENERAL Order Dtd. 2024-09-25 BRANCH

) WP (C) = M/S.SURENDRA NATH _ _ WRIT

/202407.10.2024 722007 00 o loanna GENERAL Order Dtd. 2024-09-25 BRANCH
WP (C) - WRIT

! - -

/2024 107.10.2024 13691/2018 S K SWAIN GENERAL Order Dtd. 2024-09-25 BRANCH
WP (C) - ol WRIT

/202407.10.2024 732000 00 oIS K SWAIN GENERAL Order Dtd. 2024-09-25 BRANCH
WP (C) - M/S.SURENDRA KUMAR _ _ WRIT

/202407.10.2024 7220000 o lonnna GENERAL Order Dtd. 2024-09-25 BRANCH

/2024 107.10.2024 CRLMC- JADUNATH PRADHAN GENERAL Order Dtd. 2024-09-19

’ Sl 3483/2024 ’
BLAPL-

/2024 107.10.2024 JADUNATH PRADHAN GENERAL Order Dtd. 2024-10-05 BAIL-2
7620/2024

) BLAPL-

/2024 107.10.2024 3182/2024 SRINIBASH MOHANTY |GENERAL Order Dtd. 2024-05-14 BAIL-2

NIC



